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I'want to sa, . . (Interruptions):

Peace is 1 m Tamil Nadu

because of the DMK Government

(Interruptions). The IPKF -

mmander Kalkat has himself agreed

that they have killed more than
1000 Tamils.

SHRIMATI JAYANTHI NAT-
ARAJAN(Tamﬂ Nadu): Madam,
Tamils are protected. Bit
were fot gllowed to land in
'l‘amil Nadu. (Interruptions). -
SHRI 8. UTHALA;
VIRUMBI (Tamil Nadu) '
were  quislings. (Intermpti
Iwanttoreglswrthatpenee has
prevailed: in . Péace has
prevailed.in Ceylon. gince the DMK
Government has assumed: power
Tamil Nadu. (Imempﬁms) Even
Kalkat has. actoally agreed that

thty have killsd niore than 1000

Tamilians..
SHRI SK.T. RAMACHAN-
DRAN (Tmmi Nadu) : They say-

they are protecting thc interes
of Tamils, But they ars not allow-'
ing the Tamils coming from Sri
Lanka. (Interruptions). - -

SHRI .S. . VIDUTHALAI
VIRUMBI (Tamil Nadu) : Madam,
Tamilians are more safe under the
National Front Government at tlie
Centre and the DMK Government-
in Tamil Nadu.. Since the.National
Fromt has asfimed power here and

gince: ths DMK has assumed : power.-

in Tamil Nadu, Tamilains are more
safe. (Imterruptions).. The killings
of the LTTE have: been stopped:
oow.. (Interruptions). Kalkat
himself has. agreed that . they
have killed more than 1000 Tamils.

' THE DEPUTY CHAIRMAN s

Al of you, please sit down now.

We have had enough. Pr CP ;

Thakur. You- please $peak. .

(Intﬂrupnom) .
- SHRI 8: VWHAL&I
VIRUMBI : Tamilidns are’ nrore
safe sow utl::n in Rajiv: Gandmh:;:
regine. erruptions).
to-thenaxgooise done by our leader,
Dr. Kalaignar, Tamiliaoé asec. mpores.
safe in Ceylon now. (Interruptions).

Preﬁd'en’?é Addides UG

- SHRI SK.T RAMACHAN-

seying tht they ars sefopuaraing s
are

interests of Tamils have not allowed

Tamil refagees to lanid in Madras.

They had to go to Orissa.

- SHRI 8. VIDUTHALAI
VIRUMBI : They are quislings. .
They are not Tamils. They are
traitors. (Interruptions)

D SHRI _I%g.T mmcmm

RAN : say are protec-
tmgthe interests of Tam.ilml:s But

oL En
hngthose who Sri Sa arath-
nam and 300 other

(Interruptions).

SHRI S.
VIRUMBI : Tamilians are more
safe in Ceylon now.  (Interruptions).
There won't- be any in Tamil
Nadn for traitors. (Interruptions).

THE DEPUTY CHAIRMAN :.
Bnough, enough. Please sit down.

SHRI SUBRAMANIAN
SWAMY : Rameswaram has noth-
ing to do with Sri Lanka.
(Interruptions).

THE DEPUTY CHAIRMAN :
fifteen minutes is enough. Now
take your seats. Prof. C.P. Thakur.

MOTION OF THANKS ON THE
PRESIDENT’S ADDRESS—(Contd’)

PROF. CHANDRESH P.
THAKUR (Bihar) : Madam, resum-
ing our discussion on the President’s
Address, I rise to further respond
tothoMotlonofThanksto the Presi-
dent for his kind Address to the
Joint Session of the Houses of Par-
liament.

While I do sincerely thank the
President for going | this
exercise of addressing the Joint
Session of Parliament. g:o :m
sorutiny, when we go
cerftuitsof thie Pidsident’s Address,
Immﬂt fecling of uneasjmess.
Acteally it has been stated. that
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counts. First, the minority charac-
ter of the Central Government has
been further " reaffirmed
because in the Assembly pools, it
ha:i un;o: bbeen able to fextend 1ixtls
political base interms of geographi-
cal spread as well as share of popular
votes and to that extent, we should
look Yorward to the continuing
political insecurity of this Govern-
ment as years pass or days and
weeks pass,

" Madam, a more disturbing fea-
ture is that the. .fragmented locit
of political power of this country
has - been given a second round of

ular support. A  Government
which is strong in terms of locus of
power can deliver the expectations
of the popular vote. We expected
that at least in the second round
the political pattern of voting will
clarify the direction in which Indian
polity is moving. But .it is very
disappointing that cven after four
decades of practising party-based
Parliamentary gstem. we have
discovered that the political picture
in terms of popular support is con-
fused. Ithink, athird aspect which
has emerged is much more distur-
bing. We have had the proud
record of running political system
based on sound secularism as well
as on the basis of ideological divi-
gions. After what have seen in the
national elections in November,
1989 and Asse mbly elections in Feb-
rury, 1990, we feel very much
uncomfortable. The erosion of
secular base is very disturbing.
You can see what is happening.
Immediately after the last Parlia-:
mentary elections, we saw the vic-
tory parade in Jaipur and immedia-
tely after the Assembly elections,
we find that different parts of the
country are aflame with communal
tension. We know the story—what.
is i in  Jamshedpur ;
what 18 happening in Nawada ;
what is happening in Begusarai and
only the other day, what we haye
seen in Nizamuddin right in Delhi.

Does it not show that as a result of
powerfal .

the emergence of certain

die)e

fundamentalist forces, anti-social ele-
ments have got encouragement and
there is politicat sure on the
law and order manﬁ::ty to give
a kind of supporting hand, if not
supporting hand, at leastignore those
elements when they are out in the
streets to creat problems for the
innocent population, The couatry
was very proud that in the inter-

national Comity of Nations, it was .

respected for its sound secularism
but today we are on the cross-roads
of political scene in India. What
we are beginning to see is the emer-

nce and consolidation of two
undamentalist forces. One is re-
ligious fundamentalism and the other
is regional and linguistic fundamenta-
lism. Bothhave taken very heavy
tall of the fabric of this society
and political system. We do hope that
in the to come, a more polaii-
sed political scene will emerge and
a more decisive political alternative
too out of the contending opposi-
tion groups will emerge on the
national scene.

Now if you look at the ideolo-
gioal scene, there are three parties
which age behind the Government.
The leftist ideologically persuaded
parties are on the cross-roads of
history. They have still to grapple
with the changes in the international
scones 3o far as the Leftist ideologies
are concerned. We. do not know
bow the Indiean counterparts of
the Left political partics are going
to rise to the occasion and revise
their own way of looking at things
on the political and econonie
scepe. So far as the other support
group is concerned, the BJP has &
political programme to come to
power or to come near to power.
It has slso a programme Wwhich is
trying to promote the hegemony of &
dominant community here. But
if we go tmmm election mani-
festo or the » programme,
we do not find 8 sound, coherent
palicy f:l:" naﬂonn:tﬂldinl so far as
social sgonomic programmes

-~
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. When we come to the Janats
Dal Party, which is in the Govern-
ment with the support of other par-
ties, we find that it is a prisoner of
indecision. The Government, as
. it i3, has the support from two do-
~ minant parties, one, Which is ideolo-
gically confused today, and the
other which does not have any social
or economic content inits program-
me. It is not in & position to forge
. ahead in terms of governance of
this country with 2 concrete agenda
. which cen generate - credibility so
far as the people of this country are
concerned. So, we are in for dis-
turbing days, and we are in for agoni-
sing days and we should look for-
ward to the Government settling
1 down and coming out with sincerity.

v Now, a referénce has been made to

the 100 days of the Government.
Lot us go on record: It is a situa-
tion where we should characterise
that these hundred days are days of
non-governance or these hundred
days of this Government must be
termed as non-days! But I must now
ooncede that it should be given
credit for surviving for a hundred
days and probably for near survivel
- in the next hundred days too. What
has been happening during the last
three days we all know and we are
not sure whether this Government
+ will continue or it will collapse. } do
- not know what the terms of settle-
ment between Mr. Ajit Singh and
Tauji are. But, for how many
days or how many months or how
many spells of hundred day: this
- Government has been given the
lease of life we will have to discover.

The second point that 1 would
conccde is that this Government,
perticularly the Prime Minister,
has shown some ingenuity for image

"y~ anagement. Day in u_xd day out,

their systematic campaigns i
media or the selective .mfm,g“;

made in this part of the ooy
that part of the country, hanvt:yngrt

: hnlﬂ.tomlhqnlm'm L

L T
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is hatdly real or backed by conorote
results. It is the gullibility of the
.1masses which is being taken ad-
vantage of and we hope that this
will not. continue and some ¢lay the
people will discover it and that day
is not t\oo far off. .

The third point that 1 would like
to concede is that this. Government
has shown its ingemuity for proli-
ferating committees and action plans
and panels. I think, on the last count,
fifteen - such corhmittees have heen
constituted and I do not know how
many -more ar¢ in the pipeline.
Madam, as a stydent, 1 had the ad-
vantage of hearing Dr. John Mathai
when 1 was at the Delhi School of
Economics. He stated “As a2 young
man, you should understand the
perliamentary  system.” and ‘he
added : “If a question is asked. as
to what the response of the Govern-
ment to a particular issue is and the
Minister rises and says, ‘It is enga-
ging the attention of the Govern-
ment.’, then the House should under-
stand that the file is missipg. But,
if the answer of the Minister is that
it is engaging the active attention,
then one should know that vigorous
efforts are being made to locate tho
file, But if the answer of the Minis-
ter is that a committco has been
formed, then the House must under-
stand that the matter has been for-
gotten by this Government I”. Maclam
on the last count, fifteen such com-
mitteos or pancls have becn formed.
So, the Government has given the
message that the issues, have been
forgotten and it hes been consigned
to the dustbin of committees. We
only hope that the Government will
retrieve the situation out of the
committees and panels and that it
will come to ooncrete action within

2 time-bound programme,

Let us come to the dominant
content. of the populist plans of this
Government. Three such pians are
vory wall known. One is the promise
to 'waive the loans so far as the rurak
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‘populution is concerned. The second
is.the enshirinement -of the - right
to work ds a Fundamental' Right.
“The third is-the decisive rural ofien-
tation in the net investment prog-
ramme of the Government to the
extent of fifty per oent.

Now, let us look at them. Apart
from the intentions and declarar-
tioris, has there been a close scrutiny
of the feasibility of these promises
and, If there has been, why is not
any conctcte action plan - forthcom-~
aand why is the matter ‘bei

ferred to oneagency or the pther !
So far as the walver is oconcerned,
the Finance Minister said that once
and for: all he would like o db some
thing - concrete, Of course, this ever-
ing, when we will have the Budget
1 hops something will ¢merge.. But,
so far, it has been only promises and
promisss alone all the way. The
only thing that is being asked is
whothes it is going to be Rs. 13,000
croras or more as the actual figure
is swinging ‘between Rs, 13,000
crores at the maximum and Rs.
2,000 crores on the lowest side.
Nobody lknows what the correct
‘picture: i:;z thut -4 more. cﬁﬁg
question. 5 regard is in
final analysis who is going to pay
this amount. Is it the tax-payer?
Is it the consumer? Or is it the
depositors in the banks or ‘is it the
i institutions  themselves?
‘The tax-payers will not be able to
sustain  additional burdess to tho
extent of Rs. 13,000 crores if the
Sovernment wdnts to buy popular
support and fax it too. So far as
o alreag;' oing wp 8o tl::_
prices .are . going wp and i
this is going to influence the
prices of commodities - and services;
it is going to be a hard develop-
ment, an unacceptable  develop-
mnt. The bankinginstitutions have
ioF Yo' kiiowft in-%6fms of rate
£ piofit 16 haVé domé very ' wel
0 you will only é'goidi €6 ‘trénte
rnore Problems for- W -blia¥s by

;

[+

S s i b
will be a very satious threat to the
credibility of our financial scenc
in ‘the intemational 'community. .

" 8o fir as the right to work i
concerned, it has been’ said that
it will be enshrined ‘in the
Fundamental Rights. Is it going -
to be a token or is it going to be
followed through and what ' are the
implications if the right to work

18 incorporated as one of the Funda-
‘mental Rights? Is it going-to be
justiciable,  justiciable in - terms
-of employment, in terms of concrete
relief ? Isit going to assure concrete ~
relief to those who are -lookiqg s
forward to gainful eémployment:
There -are two ways of looking at °
it. Are they going to get 4 job
whenhthey heed? X not a job
are they going to get - unemploy- |,
ment compensation? What wxﬂ%
the amount of unemployment ecom-
pensation? Suppose a doctor is

is. udemployed. . What will be the -
rate of compensation of each of
them? .Will the doctor to the
engineer be rewarded in terms
of unemployment compensation -
at the rate of the lowest employ- — L
able unskilled labour? Or will
there be differential rates reflecting
the capitel investment .made ‘be-
hind -these job-seckers?  Unless
conczete ﬂfere;!ll;lh are giv:n, on- -
shrining right- to work as. a
Fundamental Right will amount
to two things: deceiving the people
that we have given you what has *
been promised, snd on .the - .other

ide, mak'l:f .moekery of the
:gund'amc_n l:ixh?!.whmh.waare
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this consideration that this Govern-

ment is going to promote rutal '

development #nd 4 a m in
5l(l)gport of that it is promm
.ofthenetmvestmentwmbe
in the rural sector. But
the reality is that alréady 50 A
being done. So what is new about
it? What is additional about it?
The only additional thing I can
see goj through the newspapers
is that Commission
and the Fmanoe Ministry are trying
to go through the rigmarole of de-
fining and tedefining which items
of investment are considered rural
investment and which are not. Is
it going to be a repacking of the
existing portfolio of programmes
or is it going to be net additional
investment arising out of the step-
ped up total investment of the Go-
vernment during the current Five
Year Plan period?

You must have observed that
this Government is great in terms
of planned, systematic, insinua-
tions 30 far as mentbers of the pre-
vioss Governmont are concerned,
and it has shown a tremendous
capab:htyandahighkmlof pro-
ductivity in making insinuations.
But Let us go iiito the promises,
the ises on Puanjab.  Ge-

mi‘ﬁr o thé Govetn-

meiit, When the Prithe Misster ssnde

a visit and tried fo eéstablishi contict

with people of Punjab, pitﬁcuhﬂy -

the community which has

having a lot- of ébficarn- w:hi regnﬂl
to whatever had gd in the
State. But where are we today?

Wheere is this Governrieat today?
After the .pml
ing exercise ai bhildmc-

exere!se ‘whit hﬁs bebnthemi— a

aro | gt What! id. -thalr
h—"-'_ WA w
trying 4o talde their Nilp fér- ﬁt—

PRIty Slarkes N

. promsmPuqah,
" In a situation w, %wﬂl bc

:lt;;tsl " whlch
on w economic and social
activity will be brought back to
the normal pace and people will
have a tespectable and secure exis-
tence? Now, what we are finding
is that there is an exodus of people
from Punjab. Why are they run-
mmv::y? Is dl: m they are
€o; ovi

to the Pn%;e Minister? Or 18 :t
because they are  scared? And
what has been done to reduce the
degree of scare? What has been
done to increase or extend the
degree and the -quality of pro-
tection to the people who feel they
are mse:ure——?nd;n fact, xth;s not
a question of feeling—w are
being hil;gx day in and day out,
whether targe ts Or inpocent
victims of m%ﬁmmma killing?

mag_-

Madam, I&K is another field.

\ today, former
Primp D finimet, for having taken

forced the Government to respond
concretely. It was at his  instance
that the Pregident initiated discus-
sions. It was at his instance_ that
an all mect was convmd and
the iqgs wero And
as & result that today we have
the Minister for Kashmir Affairs.

But again we have a confusion.
The Hoyse is not sure whether the
Honie St has some jurisdic-
tion én Kashriiir or the Minister for
Kashmir Affairs has some joris-
diction, whaether it is a vote.of no-
confifence  hpainst the capability of
the Horle Miister ‘to run the

of Janimih & Kadmwam

you &m%

ulfisits - s, fust @ - ooordl- g

i
ltﬂat ﬁ“ﬂ:

“’“"‘" coordiation? 1f tha in
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efficiency or incapability of the

Home Minister leads to the ap-
pointment of the Minister for Kash-~
mir Affairs and his role is confined
to coordination, then whoisin effect
handling the Kashmir Affairs? Is
it the Governor? Or is it the Prime
Minister? Or i8 it the terrorists?
Or isit the people from across
the border? The House needs to
be taken into confidence. What is
the concrete plan which can really
usher in an era of peace and tran-
quility i in the Valley of Kashmir?

Msadam, a promise was made
about value-based politics. I do not
know what is value-based politics
of this Prime Minister and his col-
leagues. But we know that whatever
their value-base, it has been tested
out on the sofl of Meham, what we
find today is that promises have
been made and if there was any
quarrel it was around the fate of
the Government of the Chief Minis-
ter of Haryana after the Mcham
election results and the final deci-
sion of the Election Commission.
But if the promises lead to the
eontinuity of that Government then

it shows that might have got
anextlenseof ife to remain in
Government. But they have cer-

tainly sacrificed values of certainly
not shown any concrete evidence
of carrying on value-based politics.

Madam, time and again it has
beén said that the Government is
out to re-establish the credibility of
democratic institutions, Let us take
three such institutions. “The first
one happens to be the institution of
Governor. The Sarkaria Commission
has taken the stand how we should
perceive the position of Governor.
Within days of appointment this
Government decided to sack Go-
vernors. Okay. You go and sack
Governors. Then there is another

N .- . . y
L ) & - e 8 d

question that appointments in gu--

bernatorial position will not be on

political basis. I have great respect
for the personalities who have been

appointed.. I have nothing personal’

against them. Does anyone of them

or do most of them have no political’

contacts ? Or these appointments

not an evidence of go litical reward
by the party of the forces in power

today ? And if it is that, then what

kind of establishment of norms of
democratic society is it where we

make the Governors based on poli-

tically acceptable personality ?

Let us come to the Rlection:
Commission the second. The first
step with regard to the Election
Commission was the sacking of two
additional members of the three
member Commission that we had.
One does not know what is the legal
status of this. But the fact remains:
that the over-worked Election Com-
mission was given two additional
members to carry on because this
country has more elections than
is the normal requirement. As a
result, the Election Commission was
over-worked. There is a logic based
on workload that the size of the
Election Commission should be ex-

panded and precisely for that reason

it was a three-member Commission.
Was it not a political vendetta which.
led to the sacking of the two Mem--
bers and reducing the size of the
Election Commission by two-thirds ?'
It appears to me by hind sight.
that you created a one-man Com-
mission whose bong fides are ques--
tionable today. I am sorry, the
Election Commission which is a
sacrosanct body, but the personality-
who is presiding over the Election
Commission is not really above-

board. At least that is what its per-- -
formance shows. You heard the:
other day and it is a matter of record.

thattheetstwhileChlefMlmster of:'
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itself. We had expected that there
should have been repoll. In the first
place, thisincompetent Election Com-
g:ission gce‘t,ll:ﬂeg % go t?xl:lhe site for

ays to s could it not go
there ? Why did 1yt not isition
the services of all the Forces
to give it all kinds of covers and
protection so that it could make an
on-site timely visit ? It delayed the

decision. One can su:g:ct political
manoeuvring during period of
delay. What we find today is that the
election has been countermanded
rather than a repoll ordered. In fair-
ness, the candidates who fought
the last election and particularly the
individuals who are suspect, who
are under cloud, should have been
put on the mat again in the same
constituency. But he is off the hook-
today. Today, under a political
compromise to which the Election
Commission certainly seems to be a
party, the real culprit has been left
off the hook. Itisup to him whatever
may be his protestation, but today
so far as the Election Commission
is concerned, this gentleman is free
not to context again from Meham
and look for a fresh and a more
convenient pasture. The Election
Commission did not demonstrate,
through its action, the kind of

- faith that one should look forward
~ . from this august body. Today, what

is happening is that the ons
have proliferated for political rea-
sons. As a result of the incompetence
of the Election Commission, we are
having repoll after repoll. There was
a repoll in 185 Assembly consti-
tuencies in the State of Bijhar itself.
1 would expect the Government to
come out with the statement on
how many segments of Assembly and
Parliament elections repoll -‘was or-
dered in how many booths and what
has been the cost of that on the
State machinery, Does it not show
that the o%lm%n Com;nission elj.
incapable of conducting fair, tim

and cost-efficient elections in-thl'z
country ? If this is the reality, then
the Parliament must look at the
formation, the composition size, and’
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the . functioning of the Election
Cominission dé movo because this
institution, as a result of the ineffi-
cient, incomtg:tent and partisan cha-
racter of current incumbent,
has lost the faith of the House and
lost the faith of the population.
As  resuit, when we need fairer
elections tomorrow, cost-efficient
elections tomorrow and time-bound
elections tomorrow, we need to have
a reconstituted and  rejuvenated
body which can be given the res-
ponsibility of overseeing the whole
process. .

Madam, this morning you saw
that day-in and day-out this Par-
liament is being converted into a
forum of mockery. The people who
are in power today were earlier on
this side of the House. The way
they handled the time of the House
for two years in continuation showed
that they were not interested in
parliamentary business. They were
interested in vilification campaign.
They were interested in Iooking to
the Press Gallery and getting talking
points published. Whatever was pub-
lished in one newspaper turned out
to be the agenda from the opposition
side so far as this Parliament is
concerned. But today, when they
have gone to the Government side,
in the first place they do not take
the Question Hour seriously. I have
no right to comment on the choice
of the Ministers. It is the prerogative
of the Prime Minister. But once
you have chosen your Ministers,
you must ensure that they are
competent to respond to the real
questions. After all, the Question
Hour is not an exercise in mano-
uevring by the Government. It is
not a kind of a debating society.
We want to extract certain concrete
replies from the Government and
seek clarifications on matters of
concérn to the society. It is not fair
to talk about individual Ministers.,
But, in the last few days. we have
secn that Minister after Minister,
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ter, have treated the House in a
casual menner. We have seen the
way they have treated the House. I
am net sure whether he is competent
or not. it is not my basiness. If
::; Prime Mlmstt:rey has ckosen them,

are competent.
But the way they handle the Parlia-
ment shows a casualness, a calculated
neglect for the concern of the House.
Now how many times can the
Chairman or the Deputy Chairman
bail them out ? They can bail them
out to survive one Question Hour.
But what about the next Question
Hour ? So, there must be some way
to handle the Question Hour and
that is one way you can strengthen
(thone quality of parhamentary proce-

1 would like to draw the atten-
tion of the House to the deliberations
in the Consultative Committee. We
are members of the Consultative
Committee, But it seem to me that
the Government is not really as
honest as it should be so far as the
Consultative Committeeis concerned.
The deliberations of the ‘Consul-
tative Committec are in camera. It
is not a political body. It is a multi-
political and non-partisan body. So
the constitutional logic behind the
Consultative Committee is to have a
fairer and franker discussion. But
if youlook at the deliberations of the
Cb'multative Committee—and may

ce ‘of the last three and a

years shows that—you will find
that it is an extended tion
Hour where you try to avoid ans-
wers and give evasive answers or

if you are caught for evasive ans-
wers, then you say: “I require a
separate notice™. If you want Par-
liament to be a worthwhile forum
1o finction, then the deliberations
of Parhament must be enriched.

H

Environment, for Agriculture and
the third 1 am forgetting. Y would
submit that to strengthen the par-
Kamentary system, this Governmeirt
should exercise all it ingemuity and
wisdom. This committee

system
- should Ye given a fuller trinl. There

should e more subject-based com~
mittees and they should be provided
professional support. There should be
extended hours of discussions so
that we can go into the details
rather than having a filippant treat-
ment of the subject so far as the
Parliament is concerned. The total
time is limited. And whatever tizve
is there, it is divided among the
parties, and within the party, there
are many Members, In any case, the
total number of days of Parliament
sitting is not large. About Rajya
Sabha, Ilearnfrom Shri Advanij. .
(Time bell rings) Madam, 1 have
jast begun.

THE DEPUTY CHAIRMAN :
That reminds me that there is a
limited time.

PROF. CHANDRESH P. THA-
K.UR:'I‘hereisahmxtedtnne But
in the evening, with your grace,
we can extend it.

Madam, I heard from Advaniji
in one of the sessions of the House
when he was still a Member here
that increasingly the number of days
that the Rajya Sabha meets has
been going down. I would submit
to the Government that if you want
to strengthen the Parliamentary sys-
tem, you would consider that the
total number of active days of meet-

ing of Rajya Sabha should be ia-

business.

Maiam, it mb éofite to the
economic front. I wil up only
liinited ftéins. A questiob has besn

rdisedl ‘thit the Platning Cominit
siotl will Sb ien 8 -Constituonal
backicy. 8 o big news. But what
g ...a' R ' . . - - .. - o3

_m:::g;_, g BN et
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ing to have a more professionally
sound Planning Commission or it
will continue to be an exercise in
political reward for people of ‘inde-
pendent initiative’ or those who are
known for their political activism
rather than for sound economic plan-
ning ? Now, what have we seen ?
Even the Approach to the next Plan
is not elear. The Approach Paper
was presented. And through press
reports I gather that the Prime Minis-
ter and the Minister of Industry said
that there is a need to have targets.
Here is a Planning Commission
which wanted to have the next Plan
without targets. Then what is that
you are planning for? Is it a Plan-
ning Commission constituted for
nor-planning ? O, is it a plan with-
out action ? And if there is action,
then there should be a target so that
we know what is that we are trying
to achieve or what is that we have
fallen short against. Then, there is a
controversy with regard to the Cen-
trally-administered projects. Within
the total development programmes,
the Centrally-administered projects
had a role of their own. The States
do their job with whatever capability
and priorities that they have, and as
a result certain things which are
important from the national point
of view or from the point of view of
the area concerned need additional
attention. It is there that the Central
Gouvernment reaches out actively th-
rough the programme of Centrally-
administered projects. Now there isa
big controversy apparently goiuf on
between the Government, at least
certain sections of the Government
on the one hand and the Planning
Commission on the other. The Plan-
ning Commission seems to be per-
suaded that in search of decentrali-
sation, there shonld be no Centrally-
administered projects. We would
like to know as to what is the final
position of the Government ? Are
the C -administered projects
on the agenda or off the agenda ?
I they are not on the agenda, what
is' the way, what s the g

nAs o
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meant will not be neglected and
those objectives will be met through
concrete support ? (Time bell rings)

Madam, a question has been
raised with regard to the remunera-
tive prices to the farmers. I expect
that the farmers should get remu-
nerative prices, and it should be
based on cost-plus. But what exactly
is the situation ? The other day, we
heard so far as the onion is concerned
that the market price is Rs. 250 per
guintal, and the Government has
fixed a price of Rs. 70 per quintal.
There must be some way to relate
the two. The Deputy Prime Minister
was not coherent and clear so far
as the actual position or the rationale
behind the price was concerned. We
would like to think that the Prime
Minister in his reply or subsequently
g;l Government willhathraw n‘t’i‘or;
ight on it. When you 'have cost-
price, are the farmers going to be
the beneficiaries or not ?

THE MINISTER OF FOOD
AND CIVIL SUPPLIES (SHRI NA
THU RAM MIRDHA): If you wan
I can clarify just now.

PROF. CHANDRESH P. THA
KUR: You will get your time
Sir. : _

SHRINATHU RAMMIRDHA:
If you want....

PROF. CHANDRESH P. THA-
KUR : No, Sir.

© SHRI NATHU RAM MIRDHA :
I would clarify everything you want.

PROF. CHANDRESH P. THA-
KUR : Now, if you are giving to
have cost-plus price, then it has
three implications. Is the additional
payment going to be an additional
income to the farmer ? _

SHRI VITHALRAO MADHAY-
RADO JADHAYV : He wants that it
shotld B basd ou cost of pe-
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SHRI NATHU RAM MIRDHA:
I will reply just now.

SHRI VITHALRAO MADHAV-
RAO JADHAV (Maharashtra)
He is talking about onions.

SHRINATHU RAM MIRDHA:
You may talk about onion or potato
or any commodity. I will give the
perfect information about produc-
tion. ..

SHRI VITHALRAO MADHAV-
RAO JADHAV: We are thankful
to you, :

SHRI NATHURAMMIRDHA:
I will give whenever you want.

PROF. CHANDRESH P.
THAKUR: lappreciatethe informal
assurance of the Minister. But he
should have helped the Deputy
"Prime Minister whilehe was speaking
the other day.

P

'SHRINATHU RAM MIRDHA:
I wanted to help him, but he did not
give me the opportunity.

PROF. CHANDRESH P.
THAKUR: This is the problem. We
are interested in the Government’s
stand. We are not interested in the

_credits or capabilities or
mcapabilities of individuals. (Time
-bell rings.)

THE DEPUTY CHAIRMAN :
'You have taken already 35 minutes.

AN HON. MEMBER: That is
nothing for the professor to talk. He
takes one hour in the class,

PROF. CHANDRESH P. THA-
Ilt’cnﬁ Madam, don’t look at the
wa .

... THE DEPUTY AN:
T BT conmmuN: L
boly’s ewpesss. o

PROF. CHANDRESH P. THA-
KUR: When youareraising the cost,
you are accepting cost plus prices, it
has subsidy implications. Now, on the
one side, the Government says that
the cost of the Government will be
reduced, and within the cost of the
Government, the amount of subsidy,
particularly , in the agricultural sector
issizable. Now, what kind of a situa-
tion will finally emerge? Will the
total cost of subsidy or implications
of the subsidy for the Government go
down and in the mean time if the
subsidy to the farmer is going to go
up as a result of the cost plus prices
then what kind of subsidy is going to
be reduced. Is it the export subsidy
or is it the defence cut or some other
kind of subsidy which will be offset
againstthat? Otherwise, it willbe one
of the desirable statements that the
Government would have made, but
certainly not a concrete benefit.
Finally, ifthe cost plus pricing is there
thenwhat will bethe final price forthe
consumer so far as the agricultural
products are concerned, or for in-
dustries which are buying agricultural
produce for their raw materials?

This all raises the question of feasi-
bility of these promises and the eco-
nomic cost finally coming to one sec-
tion of the society or the other. And
the Government must come out with
a clarification.

So far astheindustrial programme
of this Government is concerned, we
only hope that the good performance
that the previous Government has
shownintheindustrialsector, through
a policy reform, through consistency
of that policy and thorough technolo-
gical modernisation and vibraht sup-
port for the capital market, will not
be allowed to decelerate. Otherwise,
we will have some problems.

But this raises certain "questions.
You are reopening the Bhopal gas
issue. 1 am not interested in logal
aspocts or the benefits to the victims.
But what kind of messags you are

transmittingtothei COMEY..
wammm.u-ﬁ
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the international investors going to
take the Government seriously so far
asthe consistency of approach iscon-
cerned ? Things settled by the Supre-
meCourt ofIndiaarereopened. Now
it has its own message for the inves-
tors. Then, so far asthe food proces-

-sing industry is concerned, it was a

‘which’ will usher in an era of food

source of promise for the value added
gains to the farming community and
added scope for gainful employment
‘to a large number of people in the
rural and semi-urban sector. Now,
thewhole Ministryis being dismantled,
andsome concrete decisions taken to
encourageinvestinginfood processing
‘industries with the help of certain
established international companies
are perhaps being sniped at from
‘time to time from one or the other
Ministries. I am not interested in one

company or the other. What I am

interested in, is whether the Govern-

ment is going to come out with a
sound policy which will encourage
value added gainsto agriculturistsand

processing based industrial develop-
ment which will provide sources of
income and employment opportunity
to a large number of people who are
unemployed, or who are going to
become a load so far as unemploy-
ment reliefis concerned,

Madam, the Government has
talked about the balanced of growth.
Now some parts of the country are
less developed than the other.  But
some are depressed and yet others are
getting more depressed by the hour.
I come from the State of Bihar. If
you look at the per ‘capita income of
Bihar and the difference between the
percapitaincome of Biharandthe per
capita income of the country, as a
whole, you will see thatthe per capita
income of Biharis the lowest although
it is resource rich. But worse, the

i between the per capita
income of Bihar ahd the national
-average is e ar.
T would ask the G v-“mmmn:..very ye It
has had a rich political - harvest in

Bihar, ghe pasty that is .in'power of
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the group that is in power at the
Centre. If there is a quid pro quo, if
there is an honest quid pro quo
Bihar should get a stepped-up in-
vestment from the Central funds. In
this context, I would like to know
what is the infrastructure
status of Bihar in terms of per capita
national average. What is Bihar’s
share? What is the per capita availa-
bility with regard to rail and
road communications, so far as
Bihar is concerned? What is the
per capita availability of power from
the national and the regional grids?
What is the per capifa availability in
relation to irrigation, modern irriga-
tion, and health facilities? I would
like to know whether Bihar will get
its share ih all these respects or .
not. :

Madam, in this connection, -
I must compliment the Ministry
of Human Resource Development.. .
There is a specific Bihar Plan so-
far as education is concerned. The
Department of Education has come
out with a Bihar plan. May I
suggest to the Government that
in the same way other Ministries
should come out with plans? The
Ministry of Industry, the Ministry
of Power, the Ministry of Health,
the Ministry of Surface Transport,
etc., should come out with specific,
individual, Bihar plans for the next
five years so that before the Bighth
Five-Year Plan is completed, we
are able to bring the infrastructural
facilities in Bihar on par with the
national average. Then only people
in Bihar can really feel that they are
being given a better deal. Madam,
I am not used to uttering strong
words, I am not used to making
emotional statements. But I would
like to raise my voice and “say
that the Government should see the
writing on the wall,. When Assam
started getting on fire, the Govern-
ment of Indja started working over-
time formulating various projects

 and proposing various facilities

for the State. We would not Ilike
Bihar to be on fire. .

, We
" bave seen what is- happening in the
Jharkhand zregion. We know what
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has happened. It has led to the
creation of a political entity. Terro-
rists have earned political respecta-
bility and we have today the Indian
People’s Front. That is why I say,
the State will be on fire. If that
happens, we, as a nation, are going
to regret.

Madam, I charge the Govern-
ment of India each Ministry of
the Government of India and the
officers of the different departments
to prove why a particular project
cannot be taken up in Bihar. What
are the arguments against it? I
would ask the Government of India
to direct the different Ministries to
come out with individual program-~
mes. There is every reason why
this should be done and must be
done. in respect of Bibar alone,
Each Ministry of the Government
o o roposals for” he. develop
specific pro s for evelop-
ment of Bihar. Otherwise, the
under-development of Bihar will re-
main a drag on the development of
India. I am saying all this not
because I was born and brought up
in Bihar and I represent the State
of BRihar. As an economist, I am
convinced that this tongue-in-check
approach to Bihar is going to play
havoc with the national op-~
ment,

The resource-rich State of Bihar
has been neglected for long. Outside
coal and steel, there has been no
net additional investment in Bihar
for long. In this context, I must
compliment the previous Govern-
ment and Shri Rajiv Gandhi, the
erstwhile Prime Minister. He visited
Bihar and came out with an action
- programme of over Rs.5,000 crazes.
I would like this Government to
come out and place on record what
were the commitments. of the pre-
vious Government .:g Qt;::lrda:hlzihar 1;1:
a further statement as. fo what is
the action plan tgf this Government -
to i!ﬂplw

ose _proiniges. by
. of Indips nat b -

!

anybody but the Prime Minister
himself. If this is not done, the
people of Bihar will get the im-
pression that this Government had
cheated them, had taken their votes
but had turned a deaf ear so far as
their needs were concerned. If this
is the reality, I would like the people
of Bihar to raise their voice on
a non-political, non-partisan, basis,
and ask the Government of India,
start asking the right questions. If’
you want coal, come and invest in
power here. If you want iron ore,
come and invest here in industry,
come and invest in industries based
on steel, If you want agricultural
product:,rd'ou should develop the
agrieult potential in. Bihar. The
Economic Advisory Council has said
that agricultural development needs. -
priority. In this context, they have
also said that there is need to de--
velop further—improve—the rain-fed
agricultural potential in: West Bengal,
Bihar and Assam. I would like to-
know, what is going to be done
to develop the rain-fed agricultural
potential. I would like to know
whether the Indian Council of Agri-
cultural Research is going to declare
a holiday in respect of all other
research ﬁ invde:‘t, a;ll theirhresour-
ces in re| to developing the rain-
fed agricultural potential in the next
five years. Will the Government give
a guarantee on that? When the pre--
vious Prime Minister went to Bibar;
North Bengal and Assam, where the-
floods cause repeated havoc, he
made an announcement that there
will be a technology mission on
flood control. '

THE DEPUTY CHAIRMAN :
Prof. Thakur, forty-five minutes is
over. Even yourlecture is only for:
forty-five minutes

1:00Pm. '

.

PROF. CHANDRESH P. THA-

KUR: Periods are of 55 minufes,

but I will take another Ywo minytes.
Thene ws & declacation by the

carstwhilp-Brinic. Minlster ﬁ!bythii&
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will be a technology mission directed
towards flood, particularly for North
Bihar and in general for the Ganga
Basin. What is the fate of that
promise? Flood is not a political
issue and is a curse from the nature.
Science and technology has given
us a method and the wisdom to deal
with it. If there is the will of the
Government and the resource back-
up is there, perhaps people of North
Bihar, West Bengal and Assam will
not see those miseries again. But
only to undo what the previous
Government has done will not help
you. If you want to do some work,
try to improve upon the plans
of the erstwhile Government, come

THE DEPUTY CHAIRMAN:
But you should conclude now.

PROF. CHANDRESH P. THA-
KUR: Madam, in the end I would
like to say three things. Rirstly,
what exactly is the final position of
this Government so far as the share
of net investment for the rural sector
is concerned? Much confusion has
has been created. The Government
should come out with a clear picture
on this.

Secondly, the Prime Minister
said that the misty days area ahead.
Where is a guarantee that the misty
days will not be converted into cloudy
days? In the last three days it
appeared that almost cloud burst
was going to be there. It has
now survived, but will the mist be
cleared and the development plans
given concrete shape?

Finally, will the Government
stop indulging in the exercise of
image management and survival
techniques and come down to the
task of actuwal govermance of this
country? If not, we will have to
segiqusly think about it. We have
offstad constouctive. cooperation
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but there is "a limit. So
far we have been extending our
support and trying to encourage -
then; to do right things, but if they -
continue to remain sort of active
in promises rather than follow-up
action, the day of reckoning will
come. If not this House, at least
}he people at large will give them a
esson.

The President of India is saga-
cious, He is a great statesman.
He has had a long experience.
This Government should treat him -
as a resouree rather than a ritua
of getting him to the Parliament
to address a Joint Session of Houses
of Parliament and making a speech.
They should draw on his wisdom
and experience and the hon. Presi-
dent should exercise his moderating
influence on this Government and
encourage it to come down to the
right track of sound governance of ~
this country. Thank you.

THE DEPUTY CHAIRMAN:
Dr. Nagen Saikia. You have 12
minutes. Try to complete within
the time-limit, :

DR. NAGEN SAIKIA
(Assam): Madam, I will try to keep
myself within the time-limit, but if
I am to take a bit more time, you
may be kind enough to permit me,

THE DEPUTY CHAIRMAN:
I wish my kindness worked. We
have to finish within the time-limit.

DR. NAGEN SAIKIA :
Madam Deputy Chairman, I, on
my behalf and on behalf of my
party, am taking nay stand to sSupe
post the motion. moved by Siir
Virendra Verma. This is the second
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Address of the hon. President
after the installation of the National
Front Government.

In his first Address on 20th
December, 1989, Rashtrapatiji up-
held the outlook and the vicws of
the Government on all major as-
pects and also on major problems.
He pointed out categorically that
“over the past few years there has
been a growing erosion of norms
and values in public life.” At the
same time, His  Excellency the
President of India gave indications
about the future plan and program-
mes of the Government, including
Lokpal Bill, Prasar Bharati Bill,
reconsideration of the Postal Bill,
etc.

In his Address in the Joint
Session of the Parliament on 12th
March 1990, in clear relevance with
his previous Address, he is giving a

.clear picture of the commendable
activities of the Government done
with in a short period of 100 days.

I want to express my heartfelt
thanks to the Rashtrapatiji for
giving top priority to the Kashmir
situation in his Address, Both the
Houses have discussed the issue
thoroghly, leaving no aspect of it
untouched. I -and my party fully
support the stand taken by the
Government to curb terrorism, to
create a feeling of confidence among
the people, to restore normalcy, to
remove all legitimate grievances and
to gecelerate  developmental acti-
vities in the State. It is remarkable
that according to its promise, the
Government has repealed the fifty-
ninth Amendment of the Consti-
tution in regard to Punjab and has
been taking positive measures to
start the wheel of democratic poli-
tical process in the State.

_ It is also equally remarkable
that 1o remove all communal ten-

sion tha found room to grow m )

|
|
|
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Government has set up a committee
to go into the issue and to find out
an acceptable solution. I only
wish that the old buildings should
be preserved as ancient monuments
under the laws of the land and
both the Hindus and the Muslims
should be given an opportunity to
have their own prayer halls se-
parately.

It is very much essential to
guarantee full protection - to the
minorities and to maintain com-
munal harmony. The 15-Point
Programme taken for the  wel-
fare of the minorities is very much
a welcome step.

During the Congress(I) regime,
the Centre, by curbing the powers of
the State Governments made itself
more and more powerful and for
this reason the dissatisfaction. of
the people of the States on many
occasions turned to anger. This
is one of the root causes of the
growth of extremism amongst the
youth of the country.  For the
growth of extremism in the country,
it is the Congress (I) Government
which is responsible alone. Just
after Mrs. Indira Gandhi came
to power, the trampling down of
all values was started. The ad-
ministration and the judiciary were
made committeed to the party and
no scope was left there for moral
values, conscience and  justice.
People started losing - their confi-
dence in administration and judi-
ciaty. During the time of Shri
Rajiv Gandhi, it dropped to zero.
Corruption took place in all high
places in the most sensitive deals,
like Bofors and the German sub-
marine, Not only that, even in
pretty elections, crores ‘of rupees
were poured like water. The Cong-
ress(I) left no immoral stone un-
turned to win el;cytxons—enther by
money povwer or by muscle power,
or by both. Such misdeeds of the

counn-yto
'Onthaothelhmd.

Govemmmt led the ‘

.bottom of the hill.
the States -wite

~¥
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denied their powers. By enacting
laws and -amending the Constitu-
tion, theytried to grab all powers
and ‘make the States come to the
Centic like beggars for - central
financial and other assistance, -

In my State of Assam, they
gave full opportunity to.the people
-of Bangladesh to infiltrate, only to
get votes in the  elections
and they deliberately and metho-
dically tried to outoumber the indi-
.genous people. The people of the
State had to fight for six long years
democratically to get their demands
«stablished. About 900 people
laid down their lives, either at the
hands of the State machinery or
_at the hands of the foreigners, At
last the Government had to concedé
and sign an ' Accord, but they
choose to keep it in the cupboard.
I want to caution that if appropri-
ate measures are not taken to
implement the Accord, to repeal
the most unjustified IMDT Act,
to undo the misdeeds of the
Congress (I) Government and to
‘start a dialogue with the Bangladesh
Government, Assam may turn to
be the next Kashmir with the full
help of a nearby foreign country
in future. Then it will be too late.
The growth of extremism in the State
also must be viewed in this context.

'thrh 1]111); a.lslmlg' I have bo}en hseeing,
oug the years of the .pre-
‘vious Government, that the Go-
.vernment was only trying to de-
‘prive the State and her people of
all their dues. N6 measure ' was
taken to control the Brahmputra.
The Master Plan of the Brahmputra
1l?!om'd has bgrenﬁekept in coil‘d storage

or . rate . of royalty
for tgal;ude -oil was not revised
-till the coming of the new Govern-
: Assamy produces

than Assam to s¢t up . gas-cracker

.and to open the
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ment just befoe the elections about
setting up these cracker units in
places other than Assam. It would
be the responsibility of the new
Government to review all these

misdeeds.

Assam has bsen demanding -a
B.G. line upto Dibrugarh, a rail-
cum-road bridgr over the Brahmpu-
tra in the Bogibit arca, cffective
functioning of the telccommunica-

‘tion system in the State, for setting

up 2 Rail Division at Rangia, the
foundation stone of which was laid
by Shri  Gulzeri Lol Nanda in
1972, But no respanss could b:

-had from the previous Governmeont,

The National Front Government
has announced thé decision to set
up an dil refinery at Numaligarh
Ashok Paper
Mills and we take thesg decisions
to bs bright starting points for all
these matters, The previous Go-
vernment, against the desire of the
State Government, decided to set

-up.a Contral University at Silachar

rather than at Tozpur. This deci-

-sion also deserves reconsideration

to cnsurs the people of the fulfil-

.ment of their demand to have a

Central University on the northern
bank of the Brahmapytra. Al

-these misdeeds of the previous Go-

vernmoent had created a feeling of
doprivation on the minds of the
youth. '

Assam is fyll of resources—
oil, tea, timber and coal. But
Assam s the most neglected and
economically backward = State in
the country. Lakhs and Jakhs of
acres of land in Assam are under
tea cultivation, but what is Assam
gaining from these tea gardens?

"Even the Tea Houses are not. at

all willing to invest money in the
State. They are only interested
in .squeezing- out the  resources
thare, The head officcs of the tea
gardens -are also not in Assam,
beaauso of whicli the State has boen

"losing a great portion ‘of Yewemas



375 Motion of Thonks onthe [RAJYA SABHA]

[Or. Nagen Saikia]

continously and even job oppor-
tunities for the local youths. Now-
adays, even for the posts of Office
Assistant, the garden owners re-
cruit people from otside the State.
Therefore, I think the Govern-
ment will have to take a bold policy
decision regarding job opportuni-
nities that are available from thc
tea gardens to bs provided to the
local psople in Assam.

In my State , Coal India Limited
also has been playing 2 bad game,
By commissioning opencast mining
Margherita it has bsen devastating at
green wood after green wood of thous-
sands and thousands of acres and
thereby creating  coological  im-
balance, polluting water and soil.
Repeated requests to the pre-
vious Government  did  not
yield any result at all. Rather,

a2 stercotypcd, reallymade reply
was always bsing given by the
Ministry. ' o

It is known to cverybody that
the demand for creation of a
land for the Bodoes boingraissd by
the All-Bodo Students .Union is
also a creation of the Congress(l)
Goverament. The ABSU
leaders were flowa to Calcutta and
Delhi by ARC ~air Craft and were
given full help to continue their
violent activities. I -have men-
tioned it on earlicr occasions also
that the RAW was engage
to give them training with
arms and ammunition. Even after
- the installation of the new Govern-
ment, I am told, the RAW Chief
- met- the previous Prime Minister
for about:- an hour on the 1st of
Janu ry 1990, 1
some elements of -the previous
Congress (I) - Government are
still- active within-the machinery of
the Government to create trouble
and bring about failure of-the present
. t. Every sensible Mem-
. ber must remain cautious about it.

For sll theso misdends of the
peovique Government,;, a sense of

apprehend that
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natural growth, Though the
Address of the honourable President
is not referring to all thesc things,
I hope there are enough hints and
indications about the wrong doing
of the previous Government
and about the huavy responsibility
of the prescnt Government to set
everything right.

The Address of the President
is giving the highest prioritiy_' to
improving the management of the
economy, and I hope the Govern-
ment will be able to control the
price risc as well as the inflation,

It is most wolcoming that the
Government is going to implement

the policy of decentralization of

Planning 2nd Plan  implementa-
tion. In Assam, the AGP (Go-
vernment had started it four years
back. I hope this policy of the
Union Government would give
the people ample opportunities to
make themselves aware of and get
involved in the  developmental
works.

Ours is a country of agricul-
turists, but the poor agriculturists
are not getting full justice, The
scheme of debt relicf will help them
a lot. I welcome this scheme. -

It is also equally admirable
that a decision has been taken to
set up small industries and agro and
rural industries. In fact, it is
only the growth of resource-based
small-scale industries which would
be able to make the economic
condition of the peopls and the
State healthy.

The policy of the Government
on international relationship also
proves thet the new Government
is vary much eager to an@ capable
of meking the relations effective
and friendly. Our relations with

[

s
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tlom with Namibiz 2ol  ofher
countries of Africa and our rela-
tions with the USSR and USA

mako the people feel that we arp

g'r:wmg more and A moro friendly
but, at ths same time cepable of
combating any attack of any
power. It is to Be mentioned thst
our- relation with Chinz ia siso
showing a bright ray of hope. -

The Addross of the President
itself is e container of t” hope
and a historical record of the noble
attitude and activities of the Na-
tional Front Government,

The National Front Govern-
ment is not 2 Government of a
single party alone! it is exactly a
National Governmmat with re-
prosontations and support of almost
all the parties cxeept the Congress
(D) and its allics. It is nerdless to
montion that ths Congress(l) today
is Jooknd at by &l sensible psople
of the country as tho mwost unwaa-

ted party in the country.
_ SHRI MUKHTIAR SINGH
MALIK (Hzryana): No. (Interrup-

tions)

' DR NAGENSAIKIA : Thisis
.y openion.

SHRIMATI RENUKA .
CHOWDHURY (Aadhra Pradesh):
That his is opinion. He is en-
titled to it, )

DR. NAGEN SAIKIA: I,
.on my own behalf and on behalf of
oy .3011)', thank the honourable

S1I

Presidont for his most illuminating
Address,

Thank you, Madam.
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Hgrw WK sgde agd Awy @
AR ARz MO AH qRT B
gz T A AT 97 | ¥} A W
dodro fag gy gy Tifecara &1
W R AN § | TR WK
AR FY A T A WG| F ag

T PN AT §
adrT, ¢ ¥ T § W B
W @ @ R om R Rafy W)

E-4

g I5 ¥ ¥ | § WX
wagA fasd ® UF q@ A AW
BT §T FEA A §,

§ qm¥ WY TN & s
qgat § 6 oy qAa ¥ TN
T qr f8 AT ¥ WH WY AW
wzrdd | wd g ww faat o gt
9 &3 ge § € aF wa NEE
drge At @ q, a¥ TFT W A
fa ga afegeqr AFT wIfad 7T @5
¢ 5 fog €7 & WA w3 9T TG
g ¥ dfcgen & @7 Aqwa LG
Wy 1@ T AT § I
ax § fs Ot gOar ¥ fag &¥
farr Y3 TEY § | HGFR_Aq
¥ wrw wgt @R gy & A W
fox o q?iﬂ gar &7 amw
® T 59 Sg I Tge
!

qgar g, W W qwy g W
FgAT Mgl g FF gAY TF T AT
qaerd 1 HqE FIT ;M AT _q?r
fifeqr w1 % FW gL O, T
zifre wY B fRm ar @r , %
Zifrs Wiferr #Y w 3] &1 fow

AR UL

s fa gAY I€ AT ¥ SRR
famt wr fo% fRqr a1, §@ @R
A ¥ Y Aot Sfgx wY °Y
W g 9a fra &Y arfeg @ faar
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g7 | HaT ¥ weT dadr ¥ IH W
TE@F ¥ 9T T =T AggE W
7 W A ¥ R gaw Jwar
foear & 5 faest ¥ faw wmg
dterar qg=ar § W} gfann v
3 amy AR fow og faa g
gt SveY gt Tw% WY § WX wam
qey § f& vawdl w7 wer frrg,
TRy 9T A QETEI .
fow @ g WK SAgar?

4

S 9T WY YqBIT BT IWEY
yIsEY W &Y arq FW@ §, a 99
w7 st A gf o few
q® ¥ I A9 gugF Q'
T @ R WY G FT AR
Y =1fgg |

99T wrgar @, &< ;a9 Afowar
o fs 3 &1 wE o _aw Y
IR g f5 wa ag faer #ar ¥t
99 gay fodl & Igar g T A
war # fex fear qr Wik IR
T3 R 99 far wyr 91 R e
foit o #15 wa & fo @ B

You can deceive a man for a day}
you can deceive some people for
some time; you cannot deceive all
the people for all the time. Thank
you.

SARDAR JAGIIT SINGH AU.
ROR;} (Punjab): Mr. Vice-Chaire
man, I rise to convey my deep gra
titude to the Presxmdent for the
Address which he has been pleased
to deliver to both the Houses of
Parliament on the 12th March 1990.
The Address includes some of the
initiatives and achievements which
the present Government has already
fulfilled in a short space of 100 da ys
that the Government has been in
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* [Sardar Jagjit Singh Auvrora] .
petformance of today and hope
- that this present momentum will
" continue. 'Most of the new proposals
made in the Address are laudable
-and overdue to correct and clean
the mass created by the last Con-

- gress Government. It is no mean

task. The Government deserves our
foll support to achieve the ‘set
objectives. Iamglad that the Govern-
ment is creating an atmosphere
. altogether different from what exis-
ted in the last administration. As
opposed to adopting a confroita-

* tional attitude towards the Op-

tion, every effort is being made
to solve national problems by na-
tional consensus.

Quite rightly, the present Go-

. . vernment has given the highest prio-

rity to the solution of the Punjab
problem. There is no doubt that
due to deliverate miskrandling and
manipulation by the last Govern-

.. . ment, this problem has become more

complicated and more intractable.
Violence has become endemic in
* Punjab and to bring back normalcy
is a Herculean task. I can-well ima-
gine and I appreciate the Govern-
meat’s sincere intention to solve this
problem by consensus. You cannot
wish away certain factors which now
exist on the ground in Punjab.
Apart from a very small minority
of people who are committed to the
. achjevement of Khalistan and who
..aregefting substantial help from
geross. the border, there are many

... more_who are fishing in troubled

- ‘'watefs. Smugglers, gun-runners, drug
traffickers dacoits and anti-social
eleme;lts and e%en .someedof the
unem olyed youth are mixed up in
- this violehce. *Then we have Pthc

* " vigilante group, at one time raised
t' by the old Punjab Administration
.~ who," though officially disbanded,

" have not been disarmed and are

A 1

& iﬁd!ﬂging- in loot, extortion and

with_abaridon.

7. 1t is often asked why the Sikh
¢ - . leaders do not condemn this vio-

¢+ Jence.and killing of the -innocent.

s~ Qne reason is that the Government

" up to date has not shown the ability

" to provide protection to those who

can speak up. The second point is,
mere public condemnation achieves
nothing except to. make-the person
a marked target. Thirdly, if given
a chance to be in power, there are
people who feel that they would be
in a better position to fight terrorism
than expose themselves now with-
out being able to look after their how
security. .

I would like to remind the Go-
vernment that during the election it
had promised the people of Punjab
that due electoral processes will be
started to bring about an elected
Government. I can also say with
some confidence that the vote'in
Punjab during the last Parliamentary
election was-a vote for peace. Having
suffered untold repression and haras-
sment. under the last Government
and being disilusioned with the old
Akali leadership, the 'ﬁeOple in Pun-
jaband speciallythe villagers decided
to give the youngsters a chance.
This. plus the. sympathy gave the
Akali Dal (Mann) group an unex-
pected success. But the results are
being quite incorrectly and even
deliberately interpreted: as vote
under the threat of a gun. Most .of
us have not taken the trouble to
analyse the voting pattern and look.
at the statistics in this election.
Apart from Simranjit Singh Mann
no one else got massive popularity
in this election. All others got 50
per cent or less of the votes cast.
Also out of nearly 90 lakh vote
that -were oast in Punjab, only. 28
lakh votes went to the Mann group.
Are yqu going to ignore the majority
who cast votes against the "Akali
Dal (Mann) group ?If the feat com-
plex was the main reason, sé-many
people, i.e. 65 per cent of the total
voters, would not have cast their
votes. Let me mention one other
point. The Sikh community has lost
its faith in the Congress (I) Govern-
ment whichi hds béen in power
continuously since Independence, al-
most continuously. It had high hopes
in the present Government. If due
electoral process is not started and
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the President’s Rule is extended,
their hopes will be belied and their
faith will turn into disappointment
and despondency. This will create
further alieriation in° the whole
community. Let us face it. .

The Sikhs in Pamjab are suffer- -

ing more. casualties and are also
subjected to extortions as much as
other communities. State repression
has resulted in police excesses and
greater sufferings, More of the same
medicine- iS not going to cure the

malady. I know that the committed .

secessionists’ and those playing into
the hands of Pakistan will do their
utmost when the elections are an-
nounced. If the present Government

backs out of elections under the

threat of violence, it would have

failed to keep faith with the Punja- °

bis and will further the cause of the

secessionists; That would be a

greater ty and misfortune,
not only for Punjab but also for the
whole country. I appeal to the
Government and to this House to
give Punjab a chance to be treated
at par with the rest of-the country.
Prolonged President’s Ruleis not the
panacea.

I would like to congratulate the
Government for reviving the Natio-
nal Integration Councilto strengthen
secularism. May I inform the Go-
vernment that, since 1984, the Sikhs
all over the country have been
treated as suspects. One thought that
it wds not s0. But, in many of the

States, licensed arms.belonging to-
the Sikhs .have been confiscated

or called back by the police. On&
thought that it was only temporary.
But, after so mauy years even, they
have not been returned. This is
invidious and unfair, I would request
the present Government to issue
orders to all the States to the effect
that these arms.should be returned

to the licensees. Similarly, requests -

for the issus- of new licences should
glagsg be  with on.an equitable
s,
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One other point which is of
significance is that after 1984, many.
Sikhs were booked on flimsy charges
or trumped up charges by the Edlg;
not only in Punjab, but also all-
over In&ia. Aft'erwarg:, thote;:l
against these people have no n
processed with any speed whatso-
ever. As a result, there are a number’
of people who are still living under
‘apprehension, not knowing what wilt
happen to them when the cases are
started. Similarly, there are a certain
number of people who were arrested
under TADA in places as far away
as Gujarat, Bihar and Uttar Pradesh
and even in Haryana, outside Pun-
jab. These people are languishing in
jails. But their cases have not been
processed as yet and thereis nobody

to ensure that something is

about them. I request the Central
Government again to issue instrue-
tions to the effect that these cases
should be reviewed and unless there
are definitely strong cases, all minor
cqs;;?nd Oﬂae:‘h flimsy c;al:w must be
withdrawn, eI WISe, ese

will contine to langulshin jadl gr
years to come.

I would like to compliment. the
Govetnment for providing quick and
adequate relief to the victims of
riots in Bhagalpur and enhahcing
the monetary payment to the widgws
of 1984 killings in Dethi and.elso-
where to Rs. 1,000/- per month..

On the subject of one-rank-one- -
pension I would request the - Govern-
ment to decide the issue expedi-
tiously. All good intentions are of
no value naless we quickly’ put them
into pragtice. - : . e

Onc other point I would like .
to mention and that is “abaut the

functioning .of the Governmental- -

machinery. In the last five or tek
years this machinery has' not bstn "'
action-oriented, it has been lethargie -

and- only those who have influence ...

could get things done. There is nd
doubt that in this" Address the
Government has mentioned many
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things that they want to do, that
they want to do them as expeditiously
as possible. I do not doubt the
Government’s sincerity. In fact, I
very much commend it but the fact
remains that in the last three months
from what I have seen, the Govern-
mental machinery itself has not been
gear'edulsllptogetthingsdoneex-
peditiously. Therefore, there is a
crymeed that steps should also
be to streamiine the Govern-
mental machinery to produce new
systems so that the ordinary person
can hope to get justice, can hope that
his request is acceded to or rejected
without any loss of time. Without
it, the Government’s good intentions
and their efforts to provide a breath
of fresh air, a new atmosphere,
to this country will be of no avail,

Sir, I end up by supporting the
Motion and I hope that this Govern-
ment will have a very successful
tenure and we will end up by living
in & much better run country.

[
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- taken on-the economic. frant and on

the other fronts, and with regard to
the condition in Punjab and Kashmir
with regard to the appoint-
mentofJudges and establishment of
- Councils and Commissions.
from.this, thereis a long list

) "'o . _These have been given

 charitdbly, and it appears that
moltoﬂheAddress isa pious wish
- ~7whieh  is not possible to be attained
.- within. ashort span of time.. How-
. 8¥er, the. fact remajns that w1th the
‘coming of the present Government,
‘certain ‘steps have been taken which
- are definitdly a departure from the
;mt. -In the first place, -the . radio
..and the television have been promised
bodies
which definitely will go a long ‘'way

" inbettering the information which the

people get and will also go a long-way
ininspiring the confidence among the
- people of India with regard. to the
credibility of these institutions. which
had been tarnished in the past.

_Secondly, Sir, a referénceis made
in paragraph 9 of the Address to
bettering of the Centre-State rela-
tionship .and of bringing about
_better understanding. Sir, I fail to
understand why any reférence has
not been made to the Sarkaria Com-
misgion, The Sarkaria Com-
-- mission. had Jaboured{ a lot on the
gmggl of relationship between the

end the Centre. In fact, one
“of -the. things which buttresses
-the-political -fabrio of India is
federahsmwluchu enshrined in the
.- Congtifution of India. At the time
_when the Constitution was framed,
“most of the powers were centered
" with the Central Government, and
the States were left with little power.
So, India being.a big country, the
States should be given more powers,
-and the relationship between the two
shobld be redefined so that federal-
jsm in the real ' sense -of the femm
exists. The people should not be
doubted, the people’s integrity and
Joxahty to the country should not. .be
’.goubted. No doubt, in the distant

Presidend’s Address 396

" past scrambles have taken -place

whichled to the vivisegtion of India,
But,itisnotnecessary that the same
thing should be repeated now. With
the advent of new educatiéh, with
the advent of new
2.00 P.M. technol and with the
advent of emergence of new
India, the States must be given more
of powers and the Sarkaria Commis-
sion * recommendations in this re-
gard- - are  definitely laudable -and
acceptable ' .princip on which we
can act. If the States in a fedéral
country are satisfied with the
that they enjoy, with the reldtionship
that they have with the Centre, if
they feel that they are not being
outwitted, or they are not being
short-cireuited or they are not being
governed with an iron-hand and they
have a role to play, it will make _for
a better and stronger India. There-
fore,Iwould say that the ‘Address
requires ~ an 'amendment to this
extent that a referénce to the Sarka-
ria Commisson and the recommen-
dations made by that Commission

.should have found a place in ‘the

Address of the President.

Referring to Punjab, no -doubt
it can be said that the Punjgh prob-
lem has been inherited by the - present
Government. . Who inherited what
from whom, is not relevant because.
whatisrelevant is that we should be
ableto have a better India, we should
have 2 peaceful India, in which
communal harmeny - prevails,

in
- which progress takesplaoe -Merely
- because a. problem was inherited

from a certain Government, does
not absolve any Govergment from
its liability and- reSponsibthty to
bring about a better condition in
Punjab. Killings in Punjab are

ininocent people are

. being klx,l?e‘:leand it is necessary

that
certain steps are taken, I feel that
all steps taken so far have not
yiclded fruit ‘and the oaly tling

-which had brought about some

change - was the reoent Lok - Sabka
¢lections from . .And I

the garlier we the Assembly
elections in Punjab the better. It
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is true that terrorism has almost
become an institution and it will
take time for terrorism to go but
that does not mean that on the other
fronts, on the front of political
activity, on the front of bringing
various communities in Punjab to-
gether, on the front of removing
doubts from the minds
of the people about progress in
Punjab, we should not. continue.
By doiag, so, these people will get
slowly but steadily tired of terro-
rism and those who support them
will also get tired and they will see
the futility of their actions and peace
will prevail in Punjab. Insha Allah.

As regards the recommendations
of the Gujral Committee with
regard to Urdu, it is highly
unfortunate that in India the
lanignage which was born here, it is
a language which found no respect
and no refuge anywhere in India
except in the State of Jammu and
Kashmir, where it is nobody’s
mother language.  There it
became State language and our
State language is Urdu. And I
do not know what considerations,
what narrow considerations weighed
with certain political parties to
propogate against Urdu. Urduis a
source of strength for India.
Urdu enshrines the literature of
India. Urdu  enshrines  the
history of India and therefore it is
a2 very good thing that in para 8
ofthe Addressthere has been given
a promise that the Gujral Com-
mittee’s recommendations  on
the question of promotion of Urdu,
which in fact will mean the pro-
motion of communal harmony, pro-
motion of the culture of India,
promotion of understanding among
the various sections of the society
in India will be done. But I see
that these promisesdo not pointout
the time within which these re-
commendations are likely to be
acted upon. The sooner they are
acted upon, the better, so that
Urdu, which is the language of
India; which-is the language born
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in India, which is -known also
as Rekhta, a language got by
the union of vafious languages;
by the inter-action of  various
languages. Urdu means 8
lashkar. In the times of old,
there used to be lashkar in
India. The armies of India which
consisted of so many people com-
ing from the south, coming from
the north and east and west. When
they inter-mingled, they evolved .a
language, which came to be
known as” Urdu. Therefore, .I
congratulate  the Government
that they have undertaken to go
ahead with the implementation of
the recommendationsof the Gujral
Committee on Urdu. :

Coming to the question in
regardto the appointment of judges
of the Supreme Court and the High
Courts and also the question of
transfer of those judges, I would
submit that much wrong has been
done in this connection in the past..
People unworthy of being chosen as
Judges were appointed as such and
peoplg have been transferred for
no good reasons, as a measure of

apunishment, inthe past. Itis good’

that the Government proposes to
set up a Commission which will
go into the question of appointment
of judges. :

In the past, people have been

recommended, very good gentlemen

have been recommended, by the
State  Governments, Their re-
commendations were also cleared
by the Supreme Court; the Chief
Justice of India also agreed. But
something happens in the Home
Ministry or in the Law Ministry
and the recommendations are scut-
tled. No reasons are given as
to why a particular person cannot
be appointed. Wholly political
and personal reasons are followed
which only tarnishes the image of
the judiciary. Therefore,
carlier the Government goes ahead

with fulfilling this promise g -

e

the
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regard to the setting up of a Com-
mission on the question of appoint-
ment of judges of the High Courts
and the Supreme Court, the better
it is for the judiciary. Judiciary
is the cornerstone of democracy. It
is the last rock of refuge for the
people where they can go and seek
redressal against executive excesses
and against agjy; injustice done to
them. It is also a forum where
remedy can  be sought
by States in the matter of Centre-
State relations, It is the only
refuge that an individual hasor a
State has in an independent, de-
mocratic and sovereign  society.
Therefore, it is our duty to see that
we have as High Court judges: and
Supreme Court Judges persons at
whom no finger can be pointed. I
do not want to elaborate on this.
People should not getfthe impress-
ion that the only consideration
involved in the appointment of
judges is political. If there is
such an impression that the only
consideration is political or some
other smaller consideration of
personal relationship, we will be
doing injustice to the judiciary.
Coming to Kashmir. (Time-bell
rings. Since you have rung the bell,
I must come to my last ' point,
namely, Kashmir. Sir, the bell is
ringing in Kashmir also. In fact, it
has been ringing for long. It has
been said that Kashmiris a problem
which has been inherited. No doubt,
Kashmir is a problem which has
been inherited. The problem has
been created by our follies, by our
wrong actions. But unfortunately,
even now, we are sending wrong
signals to the people of Kashmir.
On the one hand, the party on
whose crutches the party in power
stands does not want article 370
to remain. What will the people
in Kashmir think of this ? Again,
we say that this is not the time
to take any degision on article 370
and that we will see in future. Is
this the message we are going ta
give to the people of Kashmir ?
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No. On the other hand, we should
reassure them that whatever position
was given to the State under the
Constitution of India will not be
eroded, as we have been doing in
the past. The people of the belea-
guered State should be assured
that their relationship entered into
with India ‘will be maintained. But
wrong messages are being sent to
them now. You send wrong mes-
sages and at the same time say that
conditions will be better,

For instance, what will happen
if you divide U.P. info two parts by
means of some line ? What will
happen if you say that people
from West U.P. should not go to
East U.P.,and vice-versa ? Of course,
it is hypothetical. But that will
happen in such a situation ? You
can well imagine. Let us say, for
fifty years, you divide the people
of U.P. like this. This is what has
happened in Kashmir. You divided
the State with a ceasefire line nearly
fifty years ago. All these years,
people in these two parts have not
been able to meet each other. They
have not been able to meet their
relatives. There is no visa. There
is no passport. This line is neither
an international line nor a ceasefire
line, It is called the ‘line of actual
control’. For fifty years, the patience
of the people has been exhausted
and they have now come out. One
of the main reasons for this problem
is that you have divided the people.
Even the Berlin Wall between East
and West Germany has collapsed.
In the same way, this wall which
has been created on the basis of an
agreement with a foreign power is
is going to collapse, This has created
humanitarian problems for the people
of Kashmir. Therefore, the sooner
you decide the matter, the better
it is. Both countries swear by the
Simla Agreement. Our Government
says that they will act in accordance
with the Simla Agreement. The
Government on the other side also
says the same thing. If the two
Governments swear by the Simla
Agreement and if there is the forum
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to decide this matter, the soomer
you decide the better,

Then what have you done in
Kashmir after taking over the Go-
vernment ? You took the action of
sending a Governor against the
wishes of the political parties there
which were in power, against the
wishes of 76 MLAs, In a place
which was so much in turmoil,
where we wanted political process
to take place you committed this
first mistake. I do not know under
whose influence and for what pur-
pose this action was taken. It is
wholly against the interest of India
as such that you sent the Governor
in the teeth of opposition from all
the political parties and social groups
there. The result was that the
Government resigned. The gentle-
man going there dissolved the As-
sembly as a counter-blast and the
result was that whatever little politi-
cal process had to take place
came to an end. The reason given
is, since the political parties have
become irrelevant, I have dissolved
the Assembly. Well, you know hardly
in 38 constituency halkas/upheaval
was there and just for that you
should not have dissolved the As-
sembly. You should have allowed
this process to continue. By doing so
you have throttled democracy in
Kashmir and you have rendered the
chance of bettering the conditions in
Kashmir far remote. The earlier,
therefore, the Assembly is restored,
carlier the process is taken up,
earlier the atrocities are ended, the
better. You know, nobody will come
out in the streets when paramilitary
force is standing outside. Breaking
the curfew they are coming out
because they find there is no other
way left for them. There are curfews
which last for weeks together. You
can understand the extent of hard-
ship to the children, to the families,
Therefore, under the circumstances I
will request the Government, in the
name of India, in the name of God,
for God’s sake do not make mistakes
on Kathmir. For God’s sake,

l
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please get together to find a way out.
We should act coolely and calmly
on Kashmir, we ought not commit,
what they say, a genocide. We
ought not throw the beople to dogs
and wolves. Not gold but only men
‘can make a nation great and strong,
Men, who for truth and honour
sake can stand fast and suffer long.

Thank you.

THE VICE-CHAIRMAN (DR.
G. VIJAYA MOHAN REDDY):
Shri Jadhav.

SHRI V. NARAYANASAMY

" (Pondicherry): Sir, today morning

the Government gave an assurance
that they will come with a state-
ment on the Nizamuddin incident.

SHRIMATI JAYANTH] NA-
TARAJAN: When is it coming ?

THE VICE-CHAIRMAN (DR.
G. VIJAYA MOHAN REDDY):
We will know about it.

SHRI V. NARAYANASAMY:
We have to be informed at what
time they are coming. At 5-00 we
have the budget. On that day also
Shri Arif Mohd. Khan went out
when we raised the jssue of Shri
Devi Lal

SHRIMATI JAYANTHI NA-
TARAJAN: Is it not our right to
know what time they are coming
with the statement? The Minister
is there.

THE VICE-CHAIRMAN (DR.
G. VIJAYA MOHAN REDDY):
That is all right. It will be known.
(Interruptions). Yes, Mr. Jadhav, you
continue. They will be disturbing
like this. You please carry on.
(Interruptions). Please do not waste
the time of the House. There are
many speakers. (Interruptions). What
they say will not go on record.
You please continue. You are not
expected to disturb the proceedings
of the House.

SHRI V. NARAYANASAMY :*

¥ not recorded.
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THE MINISTER OF ENERGY
WITH ADDITIONAL CHARGE
OF THE MINISTRY OF CIVIL
AVIATION (SHRI ARIF MOHD.
KHAN): Sir, the time for seeking-

clarifications cannot be of the con- .

venience of the hon. Members.
Government will have to prepare. ...

SHRI V. NARAYANASAMY:
But you gave a statement in the
House.

SHRIMATI JAYANTHI NA-
TARAJAN: We only want to know
the time at which it will be made.
Besides, it is at the convenience
of the House and not of the Minister.

THF. VICE-CHAIRMAN (DR.
G. VIJAYA MOHAN REDDY):
The statement will b made today.
(Interruptions).

SHRIMATI JAYANTHI NA-
TARAJAN: You cannot rule i
out, Sir. .

SHRI V. NARAYANASAMY:
As Vice-Chairman, you are to pro-
tect the rights of the Members.
The Governmedt has to make a
statement.

THE VICE-CHAIRMAN (DR.
G. VIJAYA MOHAN REDDY ):
But you must have patience. If
%'o&x do not have patience, what can

02 '

SHRI ARIF MOHD. KHAN :
I do not know what is the reason
to be so greatly agitated. When a
statement has been made that the
statement on Nizamuddin will be
made today itself....

. SHRIMATI JAYANTHI NA-
TARAJAN: We only want to know
at what time it will be made.

SHRI V. NARAYANASAMY:
If they are not in a position to say,
lot them say that they do not know.

SHRI ARIF MOHD. KHAN :
2t will be during the time when

the House is sitting, it cannot be
beyond that.

SHRI V. NARAYANASAMY:
You cannot presume things.

SHRI ARIF MOHD. KHAN :
It is not a question of presuming.
This has been said that it will be
made today. It means, any time
during the sitting of the House.

SHRI V. NARAYANASAMY:
This is all hypothetical.

SHRI ARIF MOHD. KHAN :
It is not hypothetical at all. I do
not know what is hypothetical about
it.

THE VICE-CHAIRMAN (DR.
G. VIJAYA -MOHAN REDDY):
They have to gather the material
and then come before the House.
You must have patience. -

SHRIMATI JAYANTHI NA-
TARAJAN: There is nothing un-
parliamentary in what we are saying.

THE VICE-CHAIRMAN (DR.
G. VIJAYA MOHAN REDDY):
There is nothing unparliamentary,
but you are disturbing the proceed-
ings of the House.

SHRIMATI JAYANTHI NA-
TARAJAN: Every time a Congress
Member says something, you rule
it out. Even yesterday you did the
same thing.

THE VICE—CHAIRM AN
(DR. G. VIAYA MOHAN
REDDY) : 1am not ruling anything
out, You cannot go on disturbing
the proceedings.

It 1s not fair.

SHRIMATI JAYANTHI1
NATARAJAN : We only wanted
to know at what time the Home
Minister is going te meke the
statement, If you arr. not ruling us
out,thenitisallright and I sit down,
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External Payments: “Despite this
significant growth of external debt,
the Economic Survey says, India’s
position versus other developing
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cent of India’s total external debt
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were certain developments. In fact,
we ftreat it as a natiopal issue.
We do not waat to politicise it. Our
leaders have already offered fullest
su; on these issues. All Indians
all Political colours must co-
operate on this issue because this
a nattil?:alanissue. In fact, wtt:e hav;
jolned -party committee an
‘we will give all support, but for
future action we will have to leatn
from the past experience. The basic
was to ignore the fact that
it was the National Conference,
Congreesthe Home Mgt ‘knows
Home Minister knows
it very well, he was President of
the J.K. Congress for a number of
years—which was the only secular
force. All other parties were prou—
Pakistan or fundamentalist. You
created a political void by dissolving
the Assembly. When I say ‘you’, I
mean ‘the Government’. The Go-
vernment created a void by getting
rid of Farooq Abdullah. You cannot
fill that void without political acti-
vity. I am glad that you accepted
the Congress insistence that political
process must be started again. So,
not going into great details, I would
like to say that without losing any
more time let the Government ini-
tiate its plan of action. So much time
has passed. This is my basic com-
plaint that you talk of promises but
never offer any solutions, you never
offer any plan of action. You try to
get away in the name of compromise,
in the name of consensus. You try
to get away from the basic problem
because you are only interested in
sticking to the chair. You have no
time to think about national pro-
blems. Your entire objective is to sit
in the chair and nothing more. That
is why you never think of solutions,
think of programmes. Your enptire
policy is nothing but opportunistic,
That is why within five minutes you
change your position, When the
fandamentalists push you, you go
"to the right and when leftists push
you you go to the left. I am sure
the time is not far off when people
will see through your tricks and

&
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bring you down. It is not necessary
for us to do it.

Then, you talk of value-based.
politics,. Meham episode is very
recent you know what has happened
there and this is your value-based
politics. You know in your hearts:
of hearts what has happened there,.
but you have no courage to come-
out with the truth because you do-
not want to lose your chair. I
know the real situation, who is who.
The theatricals that are ing:
place in Delhi may fool some:
people for some time but not all:
people for all time.

What has happened in Bihar
and you talk of criminalisation of”

politics? What has hafpened
there? Theel:thMf of it.
Look at the ed persons, I am-:

not talking of the candidates,

people of criminal background
have been elected already and how
many of them are history sheeters?

How much money has been spent?’
You accuse u;lgf oorru%)tlg: Vglhat

are your doing it valne-
based pohpt?gs?

Coming to radio and television,
you say that you are giving auto-
nomy to radio and television, bub
evérybody knows what i3 hap-
pening. I am a journalist and
every evening I hear the news on
radio or sece the TV news. There
ig great distortion. Do you think
by giving fifth or sixth place to

- Rajiv. Gandhi in your bulletin you

can belittle him? It is absolutely
wrong. I am only i of
what the former Information Mi-
nister said after the = Emergency.
We asked them.to bend and they
crawled. Today they are not craw-
ling. They are just falling flat and
trying to distort things. You used
the TV—I want to tell this Go-
vernment—to better the  Congress
face in the Assembly elections.
I can give you one thousand inse
tances, but I have very little time.
Even during the recent crisis, you
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have tried to use the TV politically
against the Congress. And

may I say, if you give bureaucrats -

the control of TV and radio, do you
think it is going to improve any-
 thing? Today also the bureau-

crats are controlling them. Then
where is the autonomy? How are
things going to improve? You are
abusing the TV; you are abusing
theradio. You are wusing them
for political ends. Isit autonomy?
I am saying that there cannot be
:any autonomy like this. If you
tead through the Prasar Bharati
Bill -1 do not know whether my
friends on that side have read it,
but I have read it clause by clause,
word by word and sentence by
sentence because this is my subject—
the. financial control is hundred
per cent in the hands of bureau-
crats or the Government. Even
after grant of autonomy, the AIR
and T.V. will submit the statement
of budget before the Government.
1t is written in the Bill. Radio and
TV cannot change even a  pro-
gramme  approved without the
permission of the Government,
cannot even drop a programme
without the permission of the Go-
vernment. This is your autonomy.
In fact, you have infiltrated people
.of you political views into the TV
.and radio. Anybody who listens
or sees radio or TV h%ows i‘hati it
is doing propaganda for funda-
mentalists every day. Often they
are announcing that the meeting
of this Committee on that will be
held on this day or giving their
stand on certain issues. This is
-what is happening today.

Then what is your foreign policy ?
"When you came to power you tried
to send the message across the
‘borders that the Government of
India was having a big-brotherly
attitude al_l&l you are going to co-
operate with them, you are going
mmx;move relations with them

And what'has happened in Negal?. |

. Your leader tried to say that
was “gvoidable harsssment of Ne-

palese people” due to our actions. " -
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That was the sentence used. This
is absolutely wrong. You have
realised the truth now. It took -
you a hundred days to realise that
the previous Government’s attitude
was correct. You are back to-.
square one. Without wasting any
more time I would say what is basic
truth—I was there in Nepal for 3
years as the Hindustan Times cor-
respondent. I know every inch of
that place. Never forget the fact
that Nepal has been trying to play
us against China, with whom we
want to improve our relations
today. Nepal has been trying to
sow misunderstandings between us
and China and by playing the
Chinese card, they have been trying
to distract attention from the real
issues, They have imported
sophisticated major arms from China.
I have been talking about this prob-
lem in this House, And have
put them on our borders., Without
going into great details, I would -
say that the activities of the Nepa-
lese, in violation of our Pact of
Friendship of 1950, are the real
threat to our security because the
Chinese today can walk and they
do walk unchecked into Uttar
Pradesh through that unmanned
border, the open border between
India and Nepal, while we cannot
go even ten Km. within the
borders of Tibet and Nejal
So, I would demand that the Go-
vernment of India must, as was
happening in the receat past, atopts
a stiff attitude as far as the ques:ion
of security of India is concerned.
I would also say that we must not
hedge in on question of human
rights. We should openly support
the people who are trying to bring
democracy to Nepal. We do not
want to interfere in their internal
affairs, but it is a question of demo-

, it is a question of human
rights which the world is supporting
today. If you have heard it, even-
the BBC—which is not pro—Iadian
—reported that 5,000  Nepalese
democrats have  been arrested °

in Nepal, though the Goverament
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SHRI KAMAL MORARKA:
(Rajasthan): I agree with Dr. Ratna-
vkar Pandey. I think it will be
proper that this Statement is made
after the House reassembles and the
Finance Minister places the Budget
here. After that the Statement can
be made.

THE VICE-CHAIRMAN (DR.
G. VDAYA MOHAN REDDY):
‘I :think the House agrees on this.
‘It will be at 6 p.m. after placing the
Budget in the House.

PROF. (MRS.) ASIMA CHAT-
"TERJEE (Nominated) : Mr. Vice-
-Chairman, Sir, the President’s Ad-
.dress has created a mixed feeling.
“The President’s Address has laid
-emphasis particularly on the future
policy to be adopted by the new
Government to strengthen the natio-
1nal fabric and to build a better and
- strong India.

The President’s Address is ex-
~pected to present a review of the
-achievements of the Government
during the previous year i.e. 1988-89
.and give a critical analysis of their
performance and also to suggest
as to what'further action should
be taken to give a thrust to the
-country’s further development and

economic growth. It must be ad-
mitted that the achievements which
have been mentioned in the Presi-
dent’s Address must go to the credit
.of the previous Government, but this
has not been specifically mentioned.
"The new Government has taken up
.the administration at the Centre
conly 100 days back. This period, I
believe, is too short to draw definite

«conclusions about the performance

« of the present Government. How-
- ever, the President’s Address had
iridicated the trend and the direction
- of the future programmes and also
- priorities. It was promised to the

people that the prices of essential
« commodities will be brought down,

buttodaythe common man is facing
. & serious crises as the prices are
- goingup and it is difficult to control
:theprice hike. :Thishas caused a
. grave concern particularly when the
yincome of the common man is very
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lowandis not going to increase.
Therefore, it is my request to the
new Government to consider this
matter. However, various positive
aspects on the performance of the
previous Government have been
mentioned in the Railway Budget.
Ifthe Seventh Plan outlay is taken
into consideration, the total outlay
at the beginning of the Plan was
Rs. 1,80,000crores. As against this
the achievement wasestimated at Rs.
2,22,000crores. Therebythe perfor-
manceas 109 percent. This should
beconsidered as past achievement.
In theindustrial sector, the growth
rate was 9 percentand in the agri-
cultural sector itwas more than
20 per cent in the year 1988-89.
Performance in the capital market
is impressiveconsidering the perfor-
mance of the previous Government.

Regarding umemployment, the
problem is every acute. I think this
may be solved to a great extent by
ptoviding self-employment opportu-
nities.

So for as the Prasar Bharati
and Lok Pal Bills are concerned,
wise decigion isto be taken after
meaningful discussions om all
aspects in both the Houses.

Regarding Bhopal Gas tragedy,
the Government has taken a proper
action, It is gratifying to note that
the Government has provided an
interim relief amounting to Rs. 360
crores. Much has been debated
on Kashmir and Punjab problems,
foreign policy, particularly with
neighbouring countries and also
SAARGC, the latter providing a valu-
able institutional framework for
promoting regional cooperation..

From the national point of view
I would like to speak on science and
technology, health and family welfare
and education and also on the
development of wasteland, about
which no mention has been made
in the President’s Address.

India has reached a stage of
scientific excellence that can lead
to a technological revolution. Some
of the current operating technology



449 Motion of Thanks onthe [19 MAR.

missions would be mentioned to
indicate the advancement in science
and technology in India. First of
all, the development of sucface-to-

surface missile our Scientists, tech- .
nologists, engineers and technicians

indicates a spectacular advancement
in technology. The Indian Middle
Atmospheric Programme operating

since 1982 has made tremezndous

progress. The first Indian satellite
mission (Stross—Aeronomy satel-
lite, the Mesospheric Stratospheric
Radar (MST Radar) and also the
the progtees u.these areas o realls
pro; in areas is y
ex.tremilf;'?;!ﬁsfaetory. MST radar
isthe only instrument which has been
developed and which can observe alt
‘weather conditions and can sample
‘the atmosphere at short time inter-
vals. Thus science and technology
for atmospheric science has been
developed with great success, Tele-
communication revolution made so
far would use digital networks with
computers as element of the network
Higumouely doveloped. igh porfor
indigenously developed high perfor-
mance computer based on parallel
processmg architecture. popularly
known as super computer would
place India in a select league of
advanced nations and will function
from this year. The target super-
computer whose architecture desi
had already been completed would
‘be outstanding in terms of both
‘hardware and system software in

comparison with similary class of .

machines in the world.
‘Within India electronics had beea

growing and improving rapidly in
nics output as °

this decade.
a part of industrial GDP has tripled
from 1-15 per cent in 1980 to 2-9

per cent in 1988 and this progress is_
indeed commendal

the mblecgg tg
; 8 in Burope an
othe?todsv?iopedcountries.pcﬂeo-‘
tronics played & large part in the

L
modernisatign; and progress of a -

country. So far as the electronic
industry in India is concerned, it
has already grown well over four

times in the last half decads of ths

decade of the ceatury. |
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Now, coming to oil-seeds techno-~
l::fy mission, it has proved succsss-
ful. The mission has achieved s
record production of over 155 lakh
tonnes in 1988-89. I must say that
itis a record. The oilseeds produc-
tion in 198990 was 178-8 lakh-
tonnes which was 155 lakh tonnes as
compared to the previous year.
The production of oil in 1988-89 was
49-50 lakh tonaes. The production
of foodgrains has also reached a
target of 175 million tonnes. The
progress made so far is quite satisfac- - -
tory. The producition of groundnut
oil, soyabean, palm oil, sunflower
oil, sesame and mustard oil has
risen spectacularly, ' o

For effective rural health services
and to fulfil the mission “Health
for all by 2000 A.D.” traditional
system of medicine should be en-
couraged and should be used for
giving relief to the common man.
There are 5,76,000 villages in India
and we know that 80 per cent of
the population live in rural India
and in order to give relief to the
ailing persons in the ffrur 1 areas,
it is absolutely necessary to develop
ayurvedic and unani drugs and
some drugs have already been deve-
loped so that these can be made
available to the common man.

Primary health care centres, sub-
centres and community centres in
Indian villages should be provided’
with bquidpmenn, life-saving medi-
cines and also competent doctors
and well-trained asgistants should be
posted to- serve in rural hospitals.
Hygiennic conditions and good sani-
tation are to be provided -and also
the transport. In order to control
population about which much dis-
cussion took place this morning, I" -
think not only the womenfolk but
also the menfolk should be educatied
and let us-adopt some new ‘E:licy
with the help of which we would .be
able to control the population . explo-. .
sionand if nocessary, more incentives:
should be'- md l”Audlo m::l&:-:
programmes arranged -
also literacy programmes should -be-
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Regazrding wasteland develop-
ment, the Wasteland Develop-
mept Board has beea coastituted:
and it was decided that fodder
and fuol-would sheuld be grown
But. so. far, nothing has been
done.. and  therefore, it is.
mzm request to the pment Govern~
m
mes for the dwdopmm of fodder
and fuel-waod in wastelapd. -

While concluding, I mmst say
that .until ‘aird unless we ‘work uni-
todly, :it. iy impossible to build a

better and stromy India and also to -

mahitedes - tho - satiomsd -ohity and
integeation.: It is my last:'s
besanse I am § § 1o retire in
It-would be -a.
the Government accepts my sug-

[RAJYA SABHAI
gestions and I would be extrmlr.

for o i -
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gratefol, Thank you.. -

“THE VICE-CHAIRMAN (DR.
G. VIZA¥YA MOHAN REDDY):
Dr. Ratnskar Pandey.

SHRY PAWAN KUMAR BAN-
SAL: Sir, now we.have one hour
and w1th1n one hour, this matter.
regarding Nizamuddin incident can

be ' of. Otherwise, we won’t -
be able to take it up. So please ask .

for Home Minister'’s statement. (Jn-.
terruptions).

SHRIMATI JAYANTHI NAT-
ARAJAN:We will lie very brief.

SHRI PAWAN KUMAR BAN-
SAL: We will be briefin our clari--
fications. I request if, you take it
up right now, we will be able to
conclude it.

THE VICE-CHAIRMAN (DR..
VIJAYA MOHAN REDDY):
Wlll the hom. Minister agree ?

THE MINISTER OF HOME
AFFAIRST( MUFII MOHA-
MMAD SA : Yes Sir

THE VICE-CHAIRMAN (DR.
G. VDAYA MOHAN REDDY)-
Shall we take it up ?

—

4-00 P.M.

STATEMENT BY MINISTER

Re. Poliep Fiving in Nimsmmddis-
Area of Delhk

TI-IB VICE-CEA.IRMA.N £{DR.
G. VIHAYA MOHAN REDDY)
Copms of the statement have to be
irqulated. -

ci

SHR1 PAWAN KUMAR BAN--
StAé"L (Punfab): the Mm
start. .

THE: MINISTER' OF . HOMS:

AFRPAIRS: (BHER]' MUFIT ' MOKA::

MMAD SAYEEDY: $8,'F wishl :16

apprise. . . . (Inmrruptions).

A



